9635

The Minister of Labeur and Rehab!-
listion (Shri Hathl): (a) Yes It his
been represented that there are pract!-
cal difficulties in the realsation of
contributions on the annual bonus

(b) The matter is under examinatic?
by the Employees' State Insuranc®
Corporation m the light of the Emi®
ployees® State Insurance Act, 1948.

Triple Benefif Scheme for Teacherd

G35 Shall L. W Sanexipee
Shri Madbn Limaye

Will the Mimister of Education V¢
pleased to state

(a) whether the Triple Benefi!
scheme for the teachers has been in
plemented by all the States,

(b) 1f not, the reasons for the sam?:
and

{c) the steps taken by Goiernment 1©
gt the scheme implemented®

The Miaister of Siate in the Minis
try of Edmcation (Shri Bhawat JW*
Asad): (a) to (c). Most of the State®
heve already takem steps to implement
the Scheme, some States are stil] cor”
sidering 1t while others do nof propos®
to implement It for various reeson®
which include the follewing:—

(I} finencial costs;

(i) possibility of taking over tb?
aided schools,

(i) smallness of the number of aid-
ed schools.
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Coaching in Sporta

4530. Shri P. K. Deo: Will the Minis-
ter of Education be pleased to state:
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- (a) whether the Natiomal Institute
of Sports has recommended the appoint
ment of Zonal Coaching Bupervisors
for coaching promising boys and girls
in sports in the different State centres,

(b) whether the University Grants
Commission has also made similar re.
commendations, and

(c) it so, the action taken in that
regard”®

The Minister of State in the Minis-
try of Education (Shri Bhagwat Jha
Asad): (a) The Board governing the
National Institute of Sports have re-
commended the appointment of zonal
Supervisors to keep limison with State
Sports Councils ‘etc  and to supervise
the activities of the Regional Coach
ing Centres

(b) Nao, Sir

(t) As a measure of economy nho
fresh appointments of Zenal Supervi-
sors can be macde at present

T.A« and D A. of Mimisters

Shei Yoshpal Siagh:
Shri 8. C. Samanta:

4531.

Will the Minister of Home ARalry
be pieased to atate,
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The Depuly Minisier in the Ministry
of Heme Mffairs (Shei XK. 8. Rama-
swamy): (a) No Bir Accordimg to the
rutes, Ministers are entitled to travel-
ling and datly allowances only in res-
pect of tours undertaken by them In
the discharge of their official duty

(b) and (c) Do not arise

Rehybilitation of Refugees frem Eust
Pakintan

4532. Bhri Deven Sew' Wil the
Minister of Labeur and ‘Rehadilitation
be pleased to state

{a) the number of places outside
West Bengal where the East Bengal
refugees have been rehabilitated with
the names of places and the number
of refugees rehabilitated in each area

(b} the cxpenditure incurred 1n an
area excluding the capitsal expenditure

(c) the source of livelihood in each
area

(d) the establishment of schools,
hospitals tanks and wells and

(¢) how the expenditure for East
Pakisian refugees compares with that
of West Pakistan refugees®

The Minister of State in the Minis
try of Labeur, Employment and Reha-
bilidation (Shri L. N Mishra. (a) A
statement giving the number of new
migrants families from East Pakistan
who have either been moved to reha-
bilitation sites or given regular em-
ployment in various States is laid on
the table of the House [Placed i Li-
brary. See No LT-811/67}

crores, from 1-1-1984 to 31-3-1987

(c) The information is given in cols
3 and ¢ of the statement referred
in part (a) of the Question, which
Inid om the Table of the House
{Placed in Library. See No P31V
1

3
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(d) Up to 31-3-1987, 23 primary
schools, 2 mddle scheols, 2  high
schools/higher secondary schools, 1
college, 2 hostels and 3 ITIs have
been sanctioned for the benefit of new
migrants In the case of 4 high
schools /higher secondary schools ex-
pansion of emisiing schools has been
sanctioned

1 Dispensary, 4 Duspensarycum-
Maternity Centres, 2 Compounder's
Unit-cum-Maternity Centres have been
sanctioned in various States In one
State expansion of an existing Hospital
has been sanctioned

54 Nistar Tanks and 305 Open Wells/
Tubewells have begn constructed in
various States for irrigation purposes

{e) Singe the partition of India and
upto the end of dinancial year 1966-67,
an estimated sum of Rs 201 U4 crores
will have been spent on the rehabilita-
tion of West Pakistan refugees and «
sum of Rs 282 51 crores on East Pakis
tan refugees

Spanish Priesi in Bakarsshicy

4533 Shri Umanath.
Sbri P. Gupalan:
Shri Nambiar;
Sari C. K Ohakrapani

Will the Minister of Home Affairs be
pleased to state

(a) whether it 1s & fact that the
Maharashtra Government have served
notice on a Catholic priest a Spauish
National to lcave India,

(b) the name of that priest, and

(c) the reasons for taking such ac-
tion™

The Minister of Stale in the Minis.
try of Home Affairs (Shri Vidya Cha-
ran Shukis): (a) to (c). Father Vincent
Ferrer, » Spanish national whose period
of stay expired in March, 1967, was





